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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) to (¢) 06 cases relating to
disappearance of police personnel alongwith arms/ammunition have been registered

since 2013. The details are as under—

(1) On 14th May, 2013, SPO Partap Singh disappeared alongwith Rifle INSAS,
20 cartridges and one magazine. FIR No.29/2013 was registered in this regard.

{(i1) On l4th August, 2014 SPO Mohammad Shafi Dar disappeared alongwith
one AK-47 rifle, 3 magazines and 90 rounds. In this regard, an FIR
No.136/2014 was registered at Police Station (PS), Sopore. The said SPO
was arrested on 29.09.2014 alongwith one AK-47 rifle, 3 magazines and
90 rounds. He has been disengaged and detained under the Jammu and
Kashmir Public Safety Act

{(111) On B8th September, 2015, 2 SPOs namely Gul Mohammad Mangnoo and
Riyaz Ahmad disappeared alogwith arms and ammunition in this regard, an
FIR No.137/2015 was registered at PS, Doda. Both the SPOs were killed
on 15th October, 2015.

(iv) On 27th March, 2015, Constable Naseer Ahmad Pandith disappeared
alongwith two AK-47 rifles, 3 magazines and 90 rounds. In this regard, an
FIR No.20/2015 was registered at PS, Kothibagh.

(v) On 12th January, 2016, Constable Shakoor Ahmad disappeared alongwith 4
AK-47 rifles, 13 magazines and 390 rounds. In this regard, an FIR No.08/2016
was registered at PS, Bijbehara. The said constable has been dismissed {rom

service. Three out of four AK-47 rifles have been recovered.

{vi) On 5th February, 2016, Follower Reyaz Ahmad disappeared alongwith one
AK-56 rifle and 30 rounds. In this regard, an FIR No.19/2016 was registered
at PS, Rainawari. The said Follower has been arrested on 10th February,

2016 alongwith arms and ammunition.
Special cell to find out cause of missing children

1324, SHRI KIRANMAY NANDA: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether the Union Government is aware that a large number of children are

missing from various States in the country during the last two years;
{b) if so, the year-wise and State-wise details thereof;

{c) whether Government has a proposal to constitute a special cell to find out

the exact cause of the missing children and to locate them; and
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{d) if so, the contrete steps Union Government proposes to take in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) Yes Sir. As per
information provided by the National Crime Records Bureau (NCRB), State/UT-wise
number of children missing, traced/untraced gender-wise for the year 2014-15 1s at
the Statement (See below).

{c) and (d) There is no such proposal. However, the Mimstry of Home Affairs

has initiated steps to locate missing children as under:

(1) A multi-pronged strategy has been adopted to counter human trafficking. In
pursuance of this objective, a total number of 225 Anti-Human Trafficking
Units (AHTUs) have been established in various districts of the country.

(1) ‘“Track Child’ Software has been launched by the Ministry of Women and
Child Development which provides facility for searching missing children

and matching of missing children with recovered/found children.

{(111) In order to rescue the missing children throughout the country, Minmistry of
Home Affairs has taken an initiative and launched Operation Smile in the
month of January, 2015 and after remarkable achievement, another sustained
campaign Operation Muskan was rolled out n the month of July, 2015 and

during these operations, more than 28000 children were rescued.

As per the Seventh Schedule to the Constitution of India 'Police’ and 'Public
Order' are State subjects and, as such, the primary responsibility of prevention
detection, registration, investigation and prosecution of crime, lies with the State
Governments/Union Territory Administrations. Ministry of Home Affairs has issued
detailed Advisories on 25th June, 2013 and 14th July, 2010 on “Crime against
Children™ which are available at

httpwww.mha.nic.in/sites/upload filesimha/files/CSAdviMissingChild-170713.pdf

hitpwww.mhanic.in/sites/upload files/mha/files/pdfiddvCrime-children-280710.pdf

Statement

Total number of children missing (m) traced (t)/untraced (u)
State-wise gender-wise for the year 2014-15

SlNo. States/UTs Gender M T* U*
2014
1. Andaman and Nicobar  Male (211 11 2

Islands Female (M7 17 3
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SlNo. States/UTs Gender M T* u*
2 Andhra Pradesh Male (402) 858 754 506
Female (347) 1423 1320 450
3. Arunachal Pradesh Male (19 Nil Nil 19
Female (49) 35 20 64
4 Assam Male (1589) 569 275 1883
Female (2420) 1006 518 2908
5. Bihar Male (335) 1238 955 618
Female (758) 712 532 938
6. Chandigarh Male (40) 52 49 43
Female (71) 112 100 83
T Chhattisgarh Male (279) 712 685 306
Female (294) 1064 1049 309
8. Dadra and Nagar Haveli Male (1y 4 4 1
Female (1) 8 6 3
9. Daman and Diu Male (3) 4 4 3
Female (9 3 13
10.  Dell Male (1842) 3406 2720 2528

Female (2302) 4166 2972 3496

11.  Goa Male (19) 23 23 19
Female (13) 36 33 16
12, Gujarat Male (278) 653 597 334
Female (495) 1079 959 615
13.  Haryana Male (1373) 645 430 1588
Female (972) 645 397 1220
14 Himachal Pradesh Male (29) 70 66 33
Female (13) S0 77 26
15, Jammu and Kashmir Male (243) 232 256 219
Female (194) 204 220 178
16.  Tharkhand Male (378) 581 343 616

Female
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SlNo. States/UTs Gender M T* u*
17. Karnataka Male (696) 1817 1666 847
Female (538) 1208 1140 606
18.  Kerala Male (131) 519 498 152
Female (169) 702 656 215
19, Lakshadweep Male Nil Nil Nil
Female Nil Nil Nil
20.  Madhya Pradesh Male (754) 2356 2269 841
Female (1910) 4691 4151 2450
21, Maharashtra Male (258) 4808 4074 3312

Female (3369) 8236 6927 4728

22, Manipur Male (3) 13 14 2
Female (1) 19 20 Nil
23, Meghalaya Male (17 53 47 23
Female (23) 81 75 29
24 Mizoram Male (Nily 2 2 Nil
Female (1y 5 4 2
25 Nagaland Male (146) 80 37 189
Female (168) 105 48 225
26, Odisha Male (657) 414 333 738
Female (1724) 835 678 1881
27.  Puducherry Male (11 19 18 12
Female (4) 43 39 8
28, Pumjab Male (498) 403 323 578
Female (224) 275 216 283
29, Rajasthan Male (476) 926 870 532
Female (437) 1181 1108 510
300 Sikkim Male (Nil) 51 48 3
Female (4) 48 45 7
31, Tamil Nadu Male (504) 1176 1138 542

Female (553) 2197 2202 548




Written Answers to [© March, 2016] Unstarred Questions 145

SINo. States/UTs (Gender M T* T
32, Telangana Male (372) 988 933 427
Female (d68) 2008 1896 610
33.  Tripura Male (1) 119 118 2
Female (4y 327 326 5
34 Uttar Pradesh Male (912) 1359 1134 1137
Female (657) 958 750 865
35,  Uttarakhand Male (173) 164 160 177
Female (88) 143 126 105
36, West Bengal Male (1202) 11617 10913 1906

Female
Granp Totar (34244) 69660 60397 43537

2015

1. Andaman and Nicobar Male (2) 11 9 4
Islands Female (3) 33 28 8
2 Andhra Pradesh Male (506) 756 341 921
Female (450) 1366 666 1150
3, Arunachal Pradesh Male (19) 28 4 43
Female (64) 80 31 113
4. Assam Male (1883) 537 290 2130
Female (2908) 849 470 3287
5. Bihar Male (618) Nil NR 618
Female (938) Nil NR 938
6. Chandigarh Male (43) 75 57 61
Female (83) 164 92 155
7. Chhattisgarh Male (306) 691 401 596
Female (309) 1473 718 1064
8. Dadra and Nagar Haveli Male (1) Nil Nil 1
Female 31 1 3
2} Daman and Diu Male (3) 11 10 4

Female (13) 8 7 14
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SlNo. States/UTs Gender M T* u*
10, Delhi Male (2528) 3385 2193 3720
Female (3496) 3960 2175 5281
11.  Goa Male (19) 14 6 27
Female (16) 15 10 21
12, Gujarat Male (334) 528 276 586
Female (615) 985 448 1152
13. Haryana Male (1588) 857 384 2061
Female (1220) 821 350 1691
14, Himachal Pradesh Male (33) 49 29 53
Female (26) 66 32 60
15, Jammu and Kashmir Male (219) 93 59 253
Female (178) 77 40 215
16.  Jharkhand Male {616) NR NR 616
Female
17. Karnataka Male (847) 16359 789 1717
Female (606) 1018 490 1134
18.  Kerala Male (152) 829 731 250
Female (215) 827 709 333
19, Lakshadweep Male (Nil) Nil Nil Nil
Female (Nily Nil Nil Nil
20.  Madhya Pradesh Male (841) 2149 1902 1088

Female (2450) 5330 4572 3258

21.  Maharashtra Male (3312) 1631 1067 3876
Female (4728) 2164 1354 5538
22, Manipur Male (2) 24 21 5
Female (Nily 15 15 0
23, Meghalaya Male (23) 66 43 46
Female (29) 78 43 64
24, Mizoram Male (Nily 5 5 0

Female (2) 4 2 4
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SlNo. States/UTs Gender M T* u*

25 Nagaland Male (189) 66 33 222

Female (225) 88 54 259

26, Odisha Male (738) 491 213 1016

Female {1881) 1152 437 2596

27.  Puducherry Male (12) 26 23 15

Female (8) 37 37 8

28, Punjab Male (578) 174 41 711

Female (283) 319 85 517

29, Rajasthan Male (532) 713 384 861

Female (510) 1186 580 1116

30.  Sikkim Male (3) 51 37 17

Female (7y 64 49 22

31, Tamil Nadu Male (542) 1252 780 1014

Female (548) 2690 1747 1491

32, Telangana Male (427) 1809 969 1267

Female (610y 2200 993 1817

33.  Tripura Male (2)y 594 224 372

Female (5) 42 40 7.

34 Uttar Pradesh Male (1137) 1458 869 1726

Female (865) 1222 715 1372

35,  Uttarakhand Male (177) 240 122 295

Female (105) 191 94 202

36. West Bengal Male (1906) NR NR 1906
Female

Granp Totar (43537) 48847 29396 62988

1. The figures mentioned in the () are the backlog of previous vear.
2. NR stands for data not received.

3. Nil stands for no children missing/traced/untraced.

4. Data for 2015 are provisional.



